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THE DEPUTY MINISTER IN THE (d)whalheranurmerofspeclalschemas 

MINISTRY OF HUMAN F\ESOURCE of the Universities and Colleges of Madhya 
DEVELOPMENT (DEPARTMENT OF Pradesh are pending with the Union 
EDUCATION AND DEPARTMENT OF Government for approval and financial 
CUlTURE (KUMARI SEWA): (a) and (b). assistance; 
The N.D.M.C has Infonnedthat no Secondary 
or Senior Secondary School run by them Is 
without a principal. Deihl AdmInistration has 

(e) H so. the details thereof; and 

intimated that in respect of schools run by (f) the time by which approval Is lI<ely to 
them. 76 posts 01 principals are vacant at be accorded? 
present. Recruitment action for 59 posts has 

• been initiated through U.P.S.C. For the 
remaining posts which are to be tilled by 
promotion. the DPC Is being COnvened. 

(c) According to information furnished 
by Delhi Administration the vacancies for all 
categories of teachers Including Vice· 
Principals ate 1255. The vacancies arise 
from time to time ciu(I to retirement. Cl'8at1on 
of additional posts for expansion. and other 
reasons. DeIhl ACminlstration has already 
initiated action t~ til up the vacancies. 
Advertisements have since been Issued. For 
some category of teachers. seleCtion process 
has been colfl)leted and appointment lenera 
areunderlssU8. Sc 'arasNDMCschools.,. 
concerned there are at present 28 posts of 
teachers vacant and the Commlltee Is taking 
necessary action to fltl up the vacancies. 

O,.nt. to Unlver.tU .. of ..... ya 
PradMh 

163. SHRI SHII'RAJ SINGhtCHAUHAN: 
Win the Minister ·1 HUMAN RESOURCE 
DEVELOPMENT to pteased to state: 

(a)whethet a~v "ip8ClaIgrants has been 
provided by t~a Unlveralty Orantl 
Commission to ttl"" VarioIJI UnJveriIIes and 
Colleges of Mad!' ya PradeIh during the 
Seventh Plan; 

(b) • 10. 1M detail tMrwof: 

(C) the puIpOM tor WhIch grMIa ... 
been ... : 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT ,OF 
EDUCATION AND DEPARTMENT OF 
CUlTURE) (KUMARI SEWA): (a) to ro. The 
Information Is being collected and will be laid 
on the Table of the House. 

CoMUlMl'e"""" Fund 

164. SHRI RAM NAIK: WiI the Ministat 
ofClVIlSUPPUES. OONSUMERAFFAIRS 
NfD DISTRIBUTION be pleased to state: 

(a) whether the Government have set 
up the -consumers Wei.,. Fund'; and 

(b) It so. the details of the consume 
protection activities which wiH be 'inance< 
through this fund? 

THE MINISTER Of STATE IN THI 
MINISTRY OF CIVIL SUPPLIES· 
CONSUMER AFFAIRS AND PUBlI< 
DISTRI8UT1ONANO MINISTER Of STATI 
IN TH~ MINISTRY Of COMMERCE (SHF 
KAMAlUOOlN AHMED): <al Yes. Sir. 

(b) The Government has set uP. 
WOlking Otoup under the aegis of Centr . 
ConIumer Pralec:tIon CouncU to sugge 
tultable guidelines 10 utlllH ConsuR1\ 
WeIf .. Fuoct. The WOIkingGroup has beE 
a.ked to lubmit Itl report within 
mon1hI. 




